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Ref; o. I_ 2924‘

2  lQH
it is hereby notified for gene1'al.ini'ormation that pursuant to the order
dated 18.10.2024 paeeedi by jthe 'Discip1ino.ry Cornmi'ti:e_e iof“I_Bar

Datedz.q.t.1.

Cofincil of 1361111, M1-.iKeg1mv'Yaiiiiwmnrolment No. 12/3123/2012);
R/o 362, Krishna Gali ‘No.1V0,A-Aldarsh Mohalla, ‘Maujpur, Delhi-
llO053, has been euspended from practicing as an Advocate in or

_ -before any Court of Law “for a period of 0'7 (Seven) months from the
date of this notification i.e. w.e.f. 20*‘ November, 2024 ashe has been ’

. found guilty of committing “other misconduct”.

This has emanated from the complaint No.2'76/2023 titled Ms. Aarti
- Verma, Advocate Vs. Keshav Ya-dav, Advocate. 2 /_,,'~

' H ' /fix’1/
' ’ ~ Col. Arun Sliarina (Rah-1.)

I 1 Secretary '
,C011!{foi1vgar£l,o_c_l for _i_ri_for1§ation 120- 5

.' The [st Additional Solicitor General of India, Supreme Court of India, New Delhi
The Secretary, Bar Council olfiridia, 21, Rouse Avenue, l_\l'_ew Delhi '

- . i The Secretaries of All B'arA1Aseo§iiations‘; Delhi " ' GIL
-‘ '.'l‘I:ie.Secretaries‘of*All Sl_tate'Baa5,Co11néi1s- * ' 0‘-°‘ "O " V
A ‘The Registrar, Supreme Court of lndia, New Delhi O '

The Registrar General, High Court of Delhi, New Delhi
The Registrar Generals, All I-I.igh"Courts in India
The District 8:. Sessions Judge, Tie I-lazari CO‘\l1“.!-3, Delhi ' HG

9; - The District Judges in all '7 Districts of Delhi
~ 10.1 ' The District Magistrates in all 9 Districts of Delhi ~
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- ." The Secretary, Ministry of Law, Justice & Co. Affairs, New Delhi '
12. ‘Ms. Aarti'Verma, Advoicate;R/0'1-I.-No.1/224, Double Storey, ' _’ " ~

2 New Seelampur, Delhi~"110082_. _' D
Mr; Keshav Yadav, R/0 362, Krishna Gali No.10, Adar-sh Mohalia,
Maujpur, Deihi- 1 10053, with 9. direction to surrender the original

_ .en1'olment certificate and Identity Card of Bar Council of Delhi, with
- immediate effect. .2

13.

' BO. :'1-F, Lawyers‘ Chambers, High.Courl of'Deihi, New Delhi-110 D03 Ph.: 23387701
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OFFICE QEIl:lE,PR|_N_C_lPAL DISTRICT &Z5E55lON_S JUDGE (Hos): DEl.ljl,l
Hg°ll§" ‘*1 6°“l§ ‘f-“ll ‘H124No. ' /Genl./Mlsc./Circulation/2024 Dated, Delhitlgeei '1 ‘

Sub:- Notification regarding suspension from practice as an Advocate ln any Court of Law.

Forwarded a copy of the Notification bearing Ref No. 610/Gen/SF/2024, dated
21/11/2024, received from Col. Arun Sharma (Retd.}, Honorary Secretary, Bar Council of Delhi,
2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhi-110049, for Information and
necessary action to :-

i=?~‘!"!-‘

All the Ld. Principal District & Sessions Judges, Delhi/New Delhi.
The Ld. Principal Judge, Family Courts (H05), Dwarka Courts, Delhi.

the Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi.
fie Chairman, Website Committee, Tls Hazarl Courts, Delhl Wlth the request to upload

the same on the Website of Delhi District Courts as per rule.
5. Dealing officlal for uploading the same on Centralized Website through LAYERS as per

rules.
6. P.S. to Ld. Principal District & Sessions Judges (HQs), Delhi for information.

(R R BEDI)
Officer In-Char , General Branch, (C),

District Judge, (Commercial Court),
T‘ Haz ‘C rt D lhlIS an ou s e .

Encl. As above <:’31;”/jni
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